
(TO BE PUBLISHED IN PART IV OF THE DELHI GAZETTE EXTRAORDINARY) 

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI FINANCE (EXPENDITURE-I) DEPARTMENT 
DELHI SACHIVALAYA, LP. ESTATE: NEW DELHI-110002 

CORRIGENDUM 

Dated: thes” January 2022 
No. F.3(145)/Fin.(Exp-I)/2021-22/DS-V/o-S- In the notification of the Government of National Capital Territory of Delhi, in the Department of Finance (Expenditure-IV), No, 75/2019-State Tax, dated 29% December, 2020, published in the Gazette of Delhi, Extraordinary, Part IV, Vide No. F.3(68)/Fin(Rev-I)/2020-21/DS-IV/256, dated 291 December, 2020, in Rule 864 (1) the words “an Assistant Commissioner” may be read as “a Goods and Services Tax Officer” ‘ 

By Order and in the Name of the 
Lt. Governor of the National Capital Territory of Delhi, 

\ wey 
(Manoj Kumar) 

Dy. Secretary I (Finance) 
No. F.3(145)/Fin.(Exp-I)/2021-22/DS-l/a.5— Dated: thes’ January 2022 Copy forwarded for information to:- 

1. The Principal Secretary to the Hon’ble Lieutenant Governor, Delhi. 2. The Additional Chief Secretary (GAD), Govt of NCT of Delhi with the request to publish the notification in Delhi Gazette Part-IV (Extraordinary) in today’s date, 3. The Principal Secretary (Finance), Govt. of NCT of Delh:, Delhi Sachivalaya, I.P. Estate, New Delhi. 
4. The Commissioner, State Tax, Delhi, Vyapar Bhawan, I.P. Estate, New Delhi. 5. The Additional Secretary to the Hon’ble Chief Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, I. P, Estate, New Delhi. 
6. The Secretary to Finance Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, I. P. Estate, New Delhi. 
7. The Additional Secretary (Law), Govt. of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, New Delhi 
8. Joint Director, State Resources Division, Finance Department, Govt of NCT of Delhi, Delhi Secretariat, New Delhi, 
9. The P.S. to the Leader of Opposition, 29, Delhi Legislative Assembly, Old Secretariat, Delhi. 
10. OSD to Chief Secretary, Govt. of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, New Delhi. ‘ 

\LL Website. 

12. Guard File. 
\ Wy 

(Manoj Kumar) 
Dy. Secretary I (Finance)



(Rect Worms sree & ArT aR A yeprerel) 

WSs Weert sa feos ware 
fet (era-1) fart 

feceh ufrarcra, angth. vete, ad feeei—110002 

Berra 
feate: : OS” WAY, 2022 

WOT 03(145) /fra(era— I) / 2021-22 /Sige- os”: asta wart as Ret Dd 
foc fart @rora—)et afer Ber 75/2019-xg we, aie 29 fedex 2020, 
fort Wow 03(68) / fra eRa-I) /2020-21/ STH-1V / 256, Rais 29 fedaz, 2020, 
@ Tet feet & woes, saree } ap IV & ere fear war an, faa sev (1) 
4 Wee Uh Te AREA BT UH ae aie Var ox aan’ S wa A ver ore] 

ws ween aa fect a see 
@ ses O dal Vad aa Ww 

Seon 
(FAIST GAR) 

wy Ufaa—I (fea) 

a 

WotIo 03(145) / fer (eTa— I) /2021-22 / Swa- I fos | feat: sos” UTE, 2022 

1 APA orate, fect & yer ufse, wre afar, fest | 
2 aftRad qe ufea, war wee fear, asta ase aa ect eae, Rei 

ufrarera, Ag feec et ve afeRaa we ufea ana at akke 4 feet wes 
GEIR) APT — aR F verre | 

3 wed Ufea (fra), wsgta wort aa feet eer, fect aftrarea, ad fees 
4 sg, wes oy, feech, arose was, ang.th. sxee, ad foci 
5 ade yea @ afaRar uf, west wort aa feel wear fei 
uaa, aS feet | 

6 fra sat @ fea, wie woerit as fecch amr, feocit utara, ad fee? | 
7 afaRad fea (fare), wsfte wort aa ect aon, ech ufc, as fees | 
8 Wg Mere, wey wae fea, fea fear, usta woerit aa fect wae, 

feceht aPrarea, ag feeet | 
9 Aart ufecar & Prot afea, 29, feceh faert war, ger Uferarera, feestl | 
10 Fea uted & fay wraifenl, wsla waterht er feect ura, feeci uferarey, 
ae feed | 7 

Waa EE | | Seg 
12 me Wiset| ; ONS 

(FAlst GAR) 
sy Ufaa—I (faa)


